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PREFACE

This publication contains a brief resume of work done in the Tenth
Lok Sabha during the Twelfth Session ie. from 7 December to
23 December, 1994.

New Decni; R.C. BHARDWAJ,

February, 1995 Secretary-General.

Magha, 1916 (Saka)
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1. DURATION OF SESSION

Datc of Commencement @7 December, 1994

Date of Adjournment sine die *23 December, 1994

Date of Prorogation 27.12.1994

Total Number of days of Scssion 17 days

Number of actual sittings 13 days

Number of hours of sittings 52 hours and 14 minutes.

@The first sitting commenced with the playing of National Anthem.
*The last sitting ended with the playing of National Song.
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A

SUMMARY

Bills pending at the end of the last session...................
Bill: introduced ...,
Bills opposed at introduction stage .............ooeeeeeenen..
Bills passcd by Rajya Sabha and laid on the Table ........
Bills passed by Rajya Sabha and rctarred by Lok Sabha
with amendments... ..o
Bills rcturned by Rajya Sabha with amendments and
laid on the Table of Lok Sabha ................................
Bills passed.........oooiiin
Bills negatived.............coooo
Bills withdrawn .........ocoviniiiiiiiiin
Bills part-discussed.........ccooeooviiiiiiiiiiii
Motions for adjournment of debate on the Bills adopted
Biils referred to Sclect Committee .............cooeveeininnee.
Bills referred to Joint Committee..............oooevvieiinniin,
Bil! eported by Select Committec ....................c.ee.
Bill. . orted by Joint Committec.................cooeveeneennn.
3.1« Originating in and refcrred to a Joint Committec
v Rzjya Sabha in respect of which motions for concurr-
¢ . were adopted by Lok Sabha................
.is oterred to Departmentally Related Standing Cous
s vy Chairman/Speaker.......
Biils tnnding at the e¢nd of the Twelfth Session of Tenth
Lok satha vide para No. 3617 of Lok Sabha Bulletin-
Part 1T dated 30121994 .o v,

Nil
Nil

Nil
Nil
Nil
Nil
Nil
Nil
Nil
Nil

Nil
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SUMMARY

Bills pending at the end of the last session . . . . . .
Bills introduced. . . . . . ... ... ...
Bills withdrawn. . . . . . .. ... ... ...
Bills negatived . . . . . . ... ... ... ... ...
Bills removed from the Register of Pending Bills . . .
Bills part-discussed . . . . .. ... ... ... ...,

Bills pending at the end of the session vide
para No. 3618 of Bullctin-Part II, dated 30.12.1994. .

i

NIL
NIL

316
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4. FINANCIAL BUSINESS

() Railway Budget
(il) General Budget

Subject Date of Date(s) Time taken
presentation of
Discussion H M
(i) Railway Budget
Supplementary Demands for Grants 13.12.94 20.12.94 0o 19
in respect of Budget (Railways) for 22.12.94
1994-95
(ii) General Budget
Supplementary Demands for Grants 13.12.94 20.12.94 1. 10
in respect of Budget (General) for
1994-95

13
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MOTIONS UNDER RULES 191 AND 342

No. of notices re-

ceived

No. of motions ad-
mitted

No. of motions dis-
cussed

No. of motions
rcmaincd Part-
discussed

Total time taken

SUMMARY

..........................
..........................
..........................

..........................

..........................

6 hours and 48
minutes (excluding
4 hours and 26
minutes taken dur-
ing Eleventh Ses-
sion)

15



6. OBITUARY REFERENCES

SI.

No.

Name and Particulars
of Membership

Date of death Date on which Tume taken

reference
made

H M.

2

3

4

5

10.

11.

12.
13.

14.

15.

Shri N. Sundararaj
(Sitting Member of

Lok Sabha)
Shri Vijayakumar Raju

Bhupathiraju

(Sitting Member of Lok
Sabha)
Shri Gaya Prasad Kori
(Sitting Member of Lok
Sabha)
Shri Hanumantrao Ganesh-
rao Vaishnav)
(Member, First Lok Sabha)
Shri A.M. Rathnaswamy
(Member, Provisional Parli-
ment)
Smt. Ramdulari Sinha
(Member, Third, Seventh
and Eighth Lok Sabha)
Shri Kishorimohan Tripathi
(Member, Constituent As-
sembly and Provisional Par-
liament)
Shri Jwala Prasad Kureel
(Member, Sixth Lok Sabha)
Shri  Jayantilal  Virchand
Shah
(Member, Ninth Lok
Sabha)
Shri Ram Gopal Shalwale
(Member, Fourth Lok
Sabha)
Sardar Swaran Singh
(Member, Second, Third,
Fourth & Fifth Lok Sabha)
Smt. Indira Anant Maydeo
(Member, First Lok Sabha)
Shri C. Janardhanan
(Member, Fifth Lok Sabha)
Shri Chitta Ranjan Ray
(Member, Fourth Lok
Sabha)
Shri Uddaraju Ramam
(Member, Second Lok
Sabha)

23.09.1994

20.11.1994

22.11.1994
15.08.1994
15.08.1994
31.08.1994
25.09.1994
13.10.1994
18.10.1994
18.10.1994
29.10.1994

10.11.1994
12.11.1994

03.11.1994 ~

27.11.1994 }

7.12.1994

22.12.1994

0

0

22

04

16



7. PAPERS LAID ON THE TABLE

(a) By Government  .......... .. ...... 1154
(b) By Private Members ... ....... .. .. .... NIL

17



8. QUESTIONS
(i) Starved Quastiens

(a) Number of Questions put down in Question Lists for 260
oral answers
(b) Number of Questions orally answered 3
(ii) Shert Netice Questions
(a) Number of Questions put down in Short Notice Ques- Nil
tion List
(b) Number of Short Notice Questions orally answered Nil
(iii) Umstarred Questions
(a) Number of Questions put down in Question Lists for 2767
written answers
(b) Number of Questions for which written answers were 2996

laid on the Table including those put down for oral
answers but not reached for oral answers

*Included 36 Unstarred Questions deleted/transferred from one Ministry to another.

18



9. RESIGNATION BY MEMBERS

Sl. Name of State Constituency  Date from Remarks

No. Member which accepted
by the Speaker

1. Shn Vishwanath Uttar Fatehpur 6.12.1994 Announce-
Pratap Singh Pradesh ment made in
the House on

7.12.1994

2. Shn H. D. Kamataka Hassan 22.12.1994 Announce-
Devegowda ment made in
the House on

23.12.1994

19



20
10. RESOLUTIONS

(1) Resolution placed before the House by the Speaker

SL. Subject Date of Time Ministry/ Remarks
No. placing taken  Depariment
before _______ concerned

the House H M

1.  Commemoration of 50th 22.12.1994 0 0l External Adopted
Anniversary of the United Affairs  Unanimously
Nations
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12. SPEAKER/DEPUTY SPEAKER/CHAIRMAN—
ANNOUNCEMENT/CBSER VA 71O C/LEFERENCES

Subject

By whom

S1.
No.
1. Announcement regarding  Speaken

Live telecasting of the pro-
ceeding of the Question Hour
of both Houses of Parliament
throughout the country on
main DD 1 Channel from

11.00 hrs. t0 12 hrs. w.e.f
7 December 1994,
2. Valedictory references on

conclusion of the Twelfth Ses-
sion of Tenth Lok Sabha.

Sarvashri Mukul Wasnik, Lal
Krishna Advani, Chandrajeet
Yadav, Sharad Yadav Buta
Singh, Sobhanadreeswara Rao
Vadde, Chitta Basu, Smt.
Geeta Mukherjee, Sarvashn
Ram Sagar, Kadambur M.R.
Janardhanan. Smt. Suscela
Gopalan and the Speaker.

Datc

7.12.1994

23.12.1994
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(ii) Matters under Rule 377

Position regarding receipt of replies from Ministries concerned during
Tenth Lok Sabha'as on 31.1.1995

Total No. of Percentage
Number replies sent of replies
of to members sent to
matters by Ministers members by
raised and copies the Ministers
endorsed to
Lok Sabha
Secretariat
First Session 270 219 81.11
(9.7.91 to 18.9.91)
Second Session 133 114 85.71
(20.11.91 to 20.12.91)
Third Session 314 240 76.43
(24.2.92 to 12.5.92)
Fourth Session 149 112 75.16
(8.7.92 to 20.8.92)
Fifth Session 61 46 75.40
(24.11.92 to 23.12.92)
Sixth Session 253 193 76.28
(22.2.93 to 14.5.93)
Seventh Session 127 9 70.86
(26.7.93 to 28.8.93)
Eighth Session 70 48 68.57
(2.12.93 to 30.12.93)
Ninth Session 185 128 69.18
(21.2.94 to 13.5.94)
Tenth Session 13 4 30.76
(13.6.94 and 14.6.94)
Eleventh Session 102 52 50.98
(25.7.94 10 26.8.94)
Twelfth Session 33 3 9.9

(7.12.94 to 23.12.94)
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